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Discussion regarding Indians Abroad

*792. SHRI PILOO MODY: Will the
Minister of EXTERNAL AFFAIRS be

pleased to state:

(a) whether the attention of Govern-
ment has been drawn to a discussion held
in New Delhi (as published in the ‘Times
of India' dated the 18th March, 1973) re-
garding Indians abroad;

(b) whether Government have taken

note of the delibrations; and

(c) if so, the reaction of Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
and (b). Yes, Sir.

(c) We have all along advised persoms
of Indian origin settled abroad to identify
themselves with the interests and people
of countries of their adoption and to con-
tribute to their economic, social, cultural
and political advancement.

The recent tragic events in Uganda have
understandably had some unsettling effect
on Indian and other foreign communities
resident in neighbouring African coun-
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tries. Government respect and appreciate
the stand taken by a number of African
leaders against the racial inhumane cha-
racter of these mass expulsions ordered by
the Uganda Government. Althcugh there
are cases in some other African countries.
where non-citizens have had their trading
licences and work-permits cancelled and
have left the country, Government have
no reason to belicve that there is any feel-
ing of animosity or ill-will against Indians.
as such.

Government have confidence in the as-
surances of several African leaders that
such non-citizens, who wish to leave any
African country in consequence of pro-
gressive withdrawal of their trading licen-
ces and cancellation of work-permits will
be phased out in. an. orderlv manner and
will be permitted to repatriate their suv-
ings and assets to start life afresh else-
where.

Enhancement of prices of imported non-
ferrous metals

*794. SHRI YAMUNA PRASAD MAN-
DAL: Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether prices of imported non-
ferrous metals have been cnhanced; and

(b) if so, the rasons therefor?

THE MINISTER OF STEEL AND
MINES (SHRI S. MOHAN KUMARA-
MANGALAM): (a) Yes, Sir.

(b) The prices have been enhanced due
to sharp rise in the prices of non-ferrous
metals in the International Market and
the increase in the budgetary levies effect-
ive from 1st March, 1973.

Increase in price of Alloy and Tool Steel
.by - Hindustan Steel and Mysore Steel

*796. SHRI D. K. PANDA: Will the
Minister of STEEL AND MINES be
pleased to state:

(a) whether the Hindustan Steel and the
Mysore Steel have raised the prices of al-
loy and tool steels by Rs. 1000 per tonne
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with effect from March 1, 1973; and

(b) if so, the reasons therefor?

THE MINISTER OF STEEL. AND
MINES (SHRI S. MOHAN KUMARA-
MANGALAM): (a). No, Sir. HSL have
increased their prices by about Rs, 130 to
Rs. 170 per tonne on account of increase
in excise and auxiliary duties with effect
from March 1, 1973. In the case of My-
sorc Iron and Steel Limited, the increasc
on account of some other cost factors has
ranged between Rs. 105 to Rs. 420 per
tonne. Only in the case of stainless steel,
Mysore Iron and Steel Ltd. has increased
the price about Rs. 1,000.

(b) Does not arise.
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Training to Pakistanis in Guerilla Warfare
by Chinese Instructors

%799. SHRI R. V. SWAMINATHAN:
Will the Minister of DEFENCE be pleas-
ed to state:

(a) whether about 300 Chinese Instruc-
tors are training about 40,000 Pakistanis
in guerilla warfare and subversive activi-
ties in Pakistan occupied Kashmir and hec-
tic war preparations are also being made
by Pakistanis all along the line of actual
control in Jammu and Kashmir;





